
The Registrar 

RAJASTHAN STATE POLLUTION CONTROL BOARD 
Plot No 68, Shanti Nagar, Main Highway Road, Sirohi , Rajasthan -307001 

RPCB/RO/Sirohi/Legal-10/ 448 

Sir. 

Hon'ble National Green Tribunal 

Central Zonal Bench, Bhopal 

REGIONAL OFFICE 

02972-294161 

Through:- Email 

Encl: As above 

Sub:- Compliance report of order of Hon'ble NGT Central Zone Bench, Bhopal order 
dated 06/11/2023 in case of OA No. 160/2023 (CZ) Sangharsh Samiti, Mount 

Abu through its President V/s State of Rajasthan & Ors. 

Regards, 

Date: o4 |ot)20 24 

Ref:- Hon'ble NGT Central Zone Bench, Bhopal order dated 06/11/2023 in case of OA 

No. 160/2023 (CZ) 

With reference to above subject, kindly find enclosed compliance report of order of 
Hon'ble NGT Principal Bench, New Delhi dated 06/11/2023 in case of OA No. 160/2023 (CZ) 
Sangharsh Samiti, Mount Abu through its President V/s State of Rajasthan & Ors. for necessary 
action please. 

Yours Sincerely 

Regional Officer 
RSPCB, Sirohi 



Visit report of Gandhi Vatika near Nakki Lake, Mount Abu, District Sirobi in 
compliance of Order passed by Hon'ble National Green Tribunal, Central 

Zone Bench Bhopal on dated 06/1I/2023 in the matter of Original Application 
No.160/2023(CZ), Sangharsh Samiti, Mount Abu through its President Vis 
State of Rajasthan & Ors. 

A committee for site inspection was constituted by Sub Divisional 
Magistrate Mount Abu, District Sirohi vide order no. NGT/2023/816 dated 

18/12/2023 incompliance of Order passed by Hon'ble National Green Tribunal, 
Central Zone Bench Bhopal on dated 06/11/2023 in the matter of Original 

Application No.l60/2023(CZ), Sangharsh Samiti, Mount Abu through its President 
V/s State of Rajasthan & Ors. of following official to inspect the site mentioned in 

case and to report factual status: 

ii : 

Shri Shiv Kumar, Regional Officer, Rajasthan State Pollution Control 
Board, Sirohi 

Shri Rajendra Gupta, Assistant Town Planner, Nagar Palika, Mount 
Abu, District Sirohi. 

Committee visited site mentioned in above case i.e. Gandhi Vatika near 

Nakki Lake, Mount Abu, District Sirohi on date 19/12/2023. The observations 
during the visit were as follows 

1. A portion of land of Gandhi Vatika near Nakki Lake, Mount Abu, 
District Sirohi was started paving for which laying of masonary stone 

IKharanja stone on the land was started. Some portion of land is covered 

by masonary stone /Kharanja stone which is stopped in between. Some 
masonary stone/ Kharanja stone and stone grit was fond accumulated at 
the site. 
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2. During inspcction Shri Navodit Singh, Assislant Enginecr, Nagar Palika, 

Mount Abu, District Sirohi informcd that work of pavement of land by 

interlocking was started in Gandhi Vatika in reference to work order for 

Fixing of Interlocking at Gandhi Vatika near Nakki Lake, Mount Abu 

issucd to M/s Mahccra Construction & Suppliers, Mount Abu issucd by 

Commissioner, Municipal Board, Mount Abu District Sirohi vide letter 
no. MBAW.O/23-24/1481-1485 dated 06/09/2023. Copy of work order 

encloscd. 

3. D.B. Civil Writ Petition No, 16413/2023 is filed on date 11/10/2023 in 

Hon'ble High Court of Judicature for Rajasthan at Jodhpur by (1) Shri 
Bharat Singh Rathore Slo Shri Heera Singh Rathore, Aged About 60 
Years, 6/7 Sanand House, Nakkii Road, Mount Abu, District Sirohi and 

(2) Shri Bharat Tyagi S/o Shri Omprakash Tyagi, Aged About 40 Years, 

72, C.P.W Quarter, Ward No.19, Near Global Hospital, Block No.1, 

Mount Abu, District- Sirohi against (1). State of Rajasthan, through The 

Secretary to The Government, Department of Local Self Government, 
Government of Rajasthan, Secretariat, Jaipur. (2). Director, Directorate of 

Local Self Govermment, Rajasthan, Jaipur. (3). Municipal Board, Mount 

Abu, District Sirohi Through its Commissioner. (4). M/s Maheera 
Construction And Suppliers, Through Commissioner, Municipal Board 
Mount Abu, District Sirohi regarding Fixing of Interlocking at Gandhi 
Vatika near Nakki Lake, Mount Abu District Sirobi. 

4. Hon'ble High Court of Judicature for Rajasthan at Jodhpur in matter D.B. 
Civil Writ Petition No. 16413/2023 has ordered on dated 19/10/2023 

(copy cnclose) as below: 
"We direct the respondents to produce the pictorial maps/diagrams 
of the work being sought to be carried out by the respondents" 



"List this case on 02nd November, 2023". 

"No further construction shall be carried out till the next date of 

hearing". 

5. In compliance to the order passcd by the Hon"ble High Court, Jodhpur on 
date 19/10/2023, Commissioner Municipal Board, Mount Abu, District 
Sirohi has dirccted to M/s Maheera Construction & Suppliers, Mount 

Abu vide letter no. 1725 dated 20/10/2023 to stop the work of fixing 
interlocking at Gandhi Vatika at Mount Abu (copy of letter enclosed). 

6. During inspection work was not going on. 

(Rajendfa Gupta) 
Assistant Town Planner, 

Nagar Palika, Mount Abu, 
District Sirohi) 

(Shiý Kumar 
RO, RSPCB, Sirohi 
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Photographs of site capturcd during inspection is as below 

C Scanned with OKEN Scanner 



Azadi Amrit Mahotsav 

E-mail: sdm.mountabu@rajasthan.gov.in 

HHj6/Tuic/2023/ 81g 

9414441281 

H0G/yuieI/ 2023/ 
gfafetft 

Phone: 02974-238489 

f5: 18.12.2023 

18.12.2023 
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OFFICE OF 

S.R. 
Jde 

ork: Fixing of Inetlocking at gandhi vatika at Mount abu 

Itee'cve: 

THE MUNICIPAL 

R) rybble ciy se Kharanja (soling) under tioor 

) 3:13 iiy 

DETAiLED ESTIMA TE 
BOARD,MOUNT ABU, DIST.- SIROHI (RAJ.) 

SDecifical1ons 

oiou: 1. ESQD ha'ving mnimum compressivc 
strengtn of 300 Ag 39 Cn The CG paving blocks be lad on 

20e 5Qmm th.ch Ced of coarse sand and the ont is to hp Glad 

L. fne sand La,ing NOCeUUre on GampaCled sub-base as 

lotn Complet 1C" IS O be executed as per he instruct1on of 
Fngneer in cha(qe he rates to be inclusive or al leag &ufts ee 

Comoielo 13 pe 

Name of item 

s No2. 

i thick 2cast CCMenl concrete 

Cement pasle1ng incding T&P, scaffoldina material and 
complete abour. incituding cost of water. curing. racking of joints 
etC WIth 12 mm ceent piaSter of Mix 16 (1 cement 6 fine! 

Coarse sand? 

Pro:ding and lay1ng n positicn cament concrela of spec1fied 
arace exclud1ng the cosi 0' centring and shullering - AIl work upto 
piintn eve! 12 4 1 cCImenl ? coarse sand 4 graded stonc 

aggrega!e 20 nm nomal s1ze) 

2, Daled 

Techincally sanctioned io Rs 8.49 Lacs only 

Subjecled to admnislratie and financial Sanction 

Execive Trgitetr 
Municipal Council Sirolhi 

Dist Sirohi (Raj.) 

No 

25|26 D 23 149 5 

25 26 0 23 

25 20 

630 8 

Total| 149.50| Cum 214 50 

Qty Unit Rate Amount 

Total |149.50 Cum 1838.00 

Total 

149 5 

Total 

650 

Total650.00 sam 737.00 479050.00 

50 4 

50.40 

10.00 

Sqm 192.00 

32067.75 

cum 5360.00 

274781.00 

53600.00 

Total 849175.55 

Abu ) 

9676.80 

Junior Engineer 
(Municipal Board Mount 

AssistáTH Engineer 
|(Munici}:l Board Mount 
Abu) 



spplers, 

3. 
4 

6 

daheera (.0nstruction A 

(ernns: 

No.: MB4/W.0./23-24/ 1491 -i485 

9 

çale of 
Tender:. 28-08-2023 Receipt/Opening Date ofTender 28-08-2023 

Boatd, 
Mouny Abu (@ 11.90%% Below of BO0 The Total Amount 748124 /-(in Seven LACS POurty Eight Thousand One Hundred Twenty Rs. only) on under mentioned 

Main work 

THE MUNICIPAL BOARD, MOUNT ABU 

Sub-Work 

Your Tender work of Fxing of Interiocking at Gandhi Vatika at MounL onder for he above; mentioned work has been accepted by Municipal 

Name o! Contractor 
Zonc/Vad Colony 
Financial Head 
(Source of fund) 
Sanction Details : 
Technical Sanction 
A&F Sanctioned 

Earnest Money deposit 

Tender i0.4 

WORK ORDER 

Tender Premium Rate: 

10. Schecdule of rates 

11. Name of Ward Member 

Mount Abu 
Fixing of Interlocking at Gandhi Vatika at 

As mentioned in 'BOQ' 
Mr. 

General Fund 

Chairman Municipal Board 

DATE.....e. 
NIT No :-. 998-1002 
Dated: 10-8-2023 

Amount Rs 8.49 Lacs/- Authority/AEN 

4246/- Rs. Cash 
Amount Rs 8.49 Lacks/- Authority Chairman Mount Abu 

11.90% Below 
BOQ Rate, RUIDP SOR 2022 

Date of Commencement 

Date of Completion 

You are hereby directed to undertake the work at once. The time allowed to complete 

the work as: 
60 Day's 

The letter of acccptance together with the tender subimittcd by you applying, all 

the concditions as per contract agreement to be cxXecuted between you and the 

Municipal Board, Mount Abu, for the aforesaid work. 

lf tho work is not started from the date of commencement, action will be taken 

as per agreement. 



No extIa and 

Encl. 

aCeSS item will be executed 
dersigned It 1may please be ensured that the work is, carricd out according to B.3 ,e'hcation, A Copy of "Bog" is enclosed. 

"Boq". Schecdule 

without rior and 

4. Gard file. 

written order of 

No.: MBA/V..O./22-2 3/ 

copy v 
forwardled to the following for information 

1, 
Chair)an Municipal Board, Mount Abu. 

2. 
Assistant Engincer, Municipal Board Mount Abu 

3. 
Junior Accountant, Municipal Board, Mount Abu 

Commissioner 
L Municipal Board, Mount Abu 

DATE..... 

Commissioner 

Municipal Board, Mount Abu 



DGPS 

SURVEY 

PLAN 

OF 
NIKKJHI.PARTN 

PARK 

MOUNT 

ABU 
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HIGH COURT OF JUDICATÜRE FOR RAJASTHAN AT 

JODHPUR 

D.B. Civil Writ Petition No. 16413/2023 

Bharat Singh Rathore S/o Shri Heera Singh Rathore, Aged 

About 60 Years, 6/7 Sanand House, Nakkii Road, Mount 

Abu, District Sirohi. 

Bharat Tyagi S/o Shri Omprakash Tyagi, Aged About 40 

Years, 72, C.p.w Quarter, Ward No.19, Near Global 
Hospital, Block No.1, Mount Abu, District- Sirohi. 

State Of Rajasthan, Through The Secretary To The 
Government, Department Of Local Self Government, 
Government Of Rajasthan, Secretariat, Jaipur. 

Versus 

Director, Directorate Of Local Self Government, 

Rajasthan, Jaipur. 
Municipal Board, Mount Abu, District Sirohi Through Its 

Commissioner. 

For Petitioner(s) 

M/s Maheera Construction And Suppliers, Through 
Commissioner, Municipal Board Mount Abu, District Sirohi. 

----Respondents 

For Respondent(s) 

----Petitioners 

19/10/2023 

Mr. Pritam Solanki 

Mr. Sunil Beniwal, AAG 

HON'BLE THE CHIEF JUSTICE AUGUSTINE GEORGE MASIH 

HON'BLE MR. JUSTICE VINIT KUMAR MATHUR 

Order 

Learned counsel for the respondents states that the affidavit 

of Shri Ram Kishore, Commissioner, ULB Would be filed in the 

Registry today itself. A copy thereof has been shown to the Court. 

On going through the same, we direct the respondents to produce 

the pictorial maps/diagrams of the work being sought to be 

carried out by the respondents. 



List this case on 02nd November, 2023. 

of hearing. 

(2 of 2) 

No further construction shall be carried out till the next date 

(VINIT KUMAR MATHUR),J 

174-Jayesh/ 

|CW-16413/2023| 

(AUGUSTINE GEORGE MASIH), CJ 



SAY NO TO PLASTIC 

taqyi- Fixing of inetlocking at Gandhi vatika at mount abu 

H0Õ/AM./2023-24/ 
01. ièd yaIge 

Development Section 

E mail:-palikaabu@vahoo.in 
þ . 02974-235172 
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